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NHRCNOTICETO 3
STATES' DGPs OVER
ATTACK ON JOURNOS

NEW DELHI: The Nationa!
Human Rights Commission
(NHRC) of India, on Wednesday,
took suo motu cognisance of
reported attacks on three journal
ists in Kerala, Manipur,and Tri-
pura.

According to a statement, the
incidents occurred on August 30
this year in Keralaand Manipur,
and on September 21in Tripura
The Commission hasissued noti-
ces to the Director Generals ol
Police (DGPs) of the three states,
seeking detailed reports on the
incidents within two weeks,

In Tripura, the journalist was
reportedly assaulted by agroup of
miscreants armed with sticks and
sharp weapons whileattending 2
clothes distribution programme
organised by a pelitical party in
Hezamara area of West Tripura,

In Manipur, a journalist was
injured after being shot twice
with an air gun while covering a
flower festival in Senapathi dis-
trict. In Kerala, a journalist was
allegedly attacked by a group ol
people while returning from a
wedding function near Thodu-
puzha.

In all three cases, the victims
were hospitalised and police
reportedly registered First Infor-
mation Reports (FIRs). The NHRC
has sought updates from the state
police chiefs concerned on the
progress of investigations and the
steps taken to ensure thesalety ol
Journalists, HTC
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NHRC's National Conference comes
up with several suggestions

The National Human Righis
Commission (NHRC), India or-
panised a National Conference
on ‘Human Rights for Prison
Inmates” mn New Delhi. During
the discussions, a lot of valuable
suggestions came up on rehabili-
tation of prisoners, de-congestion
of jails, encouraging correctional
services, improving the mental
health of prisoners, addressing
the issues related to women pris-
oners and their children and de-
addiction. Justice V' Ramasubra-
manian chaired the conference.
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NHRC takes suo
motu cognisance

of attackson
journalists in Kerala,
Manipur, Tripura

GK News Service
MNew Delhi, Oct 22

The National Human Rights
Commission{NHRC) has taken
;1o mofu cognisance of media
reports regarding separate
attackson journalists in Kerala,
Manipur, and Tripura, and
issued notices to the Directors
General of Police of the three
states seeking detailed reports
within two weeks.

According to reports, a jour-
nalist in Tripura was assaulted
by miscreants armed with sticks
and sharp weapons during a
clothes distribution event in
Hezamara, West Tripura, and
his motoreyele was stolen, In
Manipur, another journalist
was shot twice with an air gun
while covering a flower festival
in Laii Village, Senapati dis-
trict. In Kerala, a journalist was
attacked near Mangattukavala
in Thodupuzha while retuming
from a wedding. All three jour-
nalists were hospitalised foll ow-
ing the assaults, and police have
registered cases ineachincident.
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NHRC notice to 3 DGPS
over attack on journos

NEW DELHI: The National
Human Rights Commission
(NHRC) of India, on Wednesday,
took suo motu cognisance of
reported attacks on three journal-
ists in Kerala, Manipur, and Tri-
pura.

According to a statement, the
incidents occurred on August 30
this year in Kerala and Manipur,
and on September 21 in Tripura.
The Commission has issued noti-

ces to the Director Generals of
Police (DGPs) of the three states,
secking detailed reports on the
incidents within two weeks.

In Tripura, the journalist
was reportedly assaulted by a
group of miscreants armed with
sticks and sharp weapons while
attending a clothes distribution
programme organised by a politi-
cal party in Hezamara area of
West Tripura. HTC
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NHRC issues notices to

DGPs of 3 States over
attacks on journalists

NEW DELHI, Qet 22:
The National Human Rights
Commission today said it has
issued notices to police chiefs
of Kerala, Manipur and Tripu-
ra over reports of alleged at-
tacks on three journalists in
the past two months.

In a statement, the NHRC
said it has sought detailed
reports on the three cases in
two weeks.

The commission has “tak-
en suo moto cognisance of
media reports about the at-
tacks on three journalists at
different places, in Kerala and
Manipur on August 30, and
in Tripura on September
21" it said.

In all three cases, the
NHEC has issued notices to
the Director Generals of Po-
lice, seeking detailed reports.

The journalist in Tripura
was allegedly assaulted by a

group of people with sticks
and sharp weapons while he
was attending a clothes dis-
tribution programme organ-
ised by a political party in
Hezamara area of West
Tripura. His motorcyele was
also stolen, 1t said.

The journalist in Manipur
was allegedly attacked while
reporting on a flower festival
in Laii village of Senapathi dis-
trict. He was shot twice with
an air gun, causing severs in-
juries, the statement said.

In Kerala, a journalist was
allegedly assaulted by a group
of people when he reached
Mangattukavalanear Thoudu-
puzha. He was returning
from a wedding function.

In all three cases, the vie-
tims were reportedly hospi-
talised for treatment and cas-
es were registered by the
police, it added. — PTI
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NHRC, India takes suo motu cognizance of the reported attacks on three journalists
in Kerala, Manipur and Tripura

Press release
National Human Rights Commission

https://nhrc.nic.in/media/press-release/nhrc,-india-takes-suo-motu-cognizance-of-the-
reported-attacks-on-three-journalists-in-kerala,-manipur-and-tripura

New Delhi: 22nd October, 2025

NHRC, India takes suo motu cognizance of the reported attacks on three journalists in
Kerala, Manipur and Tripura

Issues notices to the Director Generals of Police of the three states, calling for detailed
reports on the matters within two weeks

The National Human Rights Commission, (NHRC) India, has taken suo motu cognizance
of media reports about the attack on three journalists at different places in Kerala and
Manipur on 30th August, 2025 and Tripura on 21st September, 2025. In all three cases,
the Commission has issued notices to the Director Generals of Police of the three states,
calling for detailed reports on the matters within two weeks.

Reportedly, the journalist in Tripura was assaulted by a group of miscreants with sticks
and sharp weapons while he was attending a clothes distribution programme organised
by a political party in Hezamara area of West Tripura. His motorcycle was also stolen.

The journalist in Manipur was attacked while covering a flower festival in Laii Village of
Senapathi District. He was shot twice with an air gun causing severe injuries.

In Kerala, the journalist was assaulted by a group of people when he reached
Mangattukavala near Thoudupuzha. He was returning from a wedding function.
Reportedly, in all three cases, the victims were hospitalised for treatment and cases were
registered by the police.
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NHRC, India takes suo motu cognizance of the reported attacks on three journalists
in Kerala, Manipur and Tripura

Issues notices to the Director Generals of Police of the three states, calling for detailed
reports on the matters within two weeks

https://www.pib.gov.in/PressReleasePage.aspx?PRID=2181499

Posted On: 22 OCT 2025 3:37PM by PIB Delhi

The National Human Rights Commission, (NHRC) India, has taken suo motu cognizance
of media reports about the attack on three journalists at different places in Kerala and
Manipur on 30th August, 2025 and Tripura on 21st September, 2025. In all three cases,
the Commission has issued notices to the Director Generals of Police of the three states,
calling for detailed reports on the matters within two weeks.

Reportedly, the journalist in Tripura was assaulted by a group of miscreants with sticks
and sharp weapons while he was attending a clothes distribution programme organised
by a political party in Hezamara area of West Tripura. His motorcycle was also stolen.

The journalist in Manipur was attacked while covering a flower festival in Laii Village of
Senapathi District. He was shot twice with an air gun causing severe injuries.

In Kerala, the journalist was assaulted by a group of people when he reached
Mangattukavala near Thoudupuzha. He was returning from a wedding function.
Reportedly, in all three cases, the victims were hospitalised for treatment and cases were
registered by the police.

*kkkk

NSK

(Release ID: 2181499) Visitor Counter : 228


https://www.pib.gov.in/PressReleasePage.aspx?PRID=2181499

HANS INDIA, Online, 23.10.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

Hans India
NHRC seeks report on attacks against journalists in Kerala, Manipur, Tripura

https://www.thehansindia.com/news/national/nhrc-seeks-report-on-attacks-against-
journalists-in-kerala-manipur-tripura-1016842

IANS | 22 Oct 2025 6:04 PM IST

HIGHLIGHTS New Delhi: The National Human Rights Commission (NHRC) has taken
suo motu cognisance of media reports about attacks on three journalists in separate...

New Delhi: The National Human Rights Commission (NHRC) has taken suo motu
cognisance of media reports about attacks on three journalists in separate incidents in
Kerala, Manipur, and Tripura. The incidents reportedly occurred on August 30 in Kerala
and Manipur, and on September 21 in Tripura. Taking serious note of the reports, the
apex human rights body has issued notices to the Directors General of Police of the three
states, seeking detailed reports on the matters within two weeks.

According to the press reports, in Tripura, a journalist was assaulted by a group of
miscreants armed with sticks and sharp weapons while attending a clothes distribution
programme organised by a political party in the Hezamara area of West Tripura. His
motorcycle was also stolen. In Manipur, a journalist covering a flower festival in Laii village
of Senapati district was attacked and shot twice with an air gun, sustaining severe injuries.
In Kerala, another journalist was assaulted by a group of people near Mangattukavala in
Thodupuzha while returning from a wedding function. Reportedly, in all three cases, the
victims were hospitalised for treatment and FIRs were registered by the police.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India's concern for the promotion and protection of
human rights. Its primary role is to protect and promote human rights, defined as the rights
relating to life, liberty, equality, and dignity of individuals guaranteed by the Constitution
or embodied in international covenants and enforceable by courts in India. The apex
human rights body has the power to take suo motu (on its own motion) action based on
media reports, public knowledge or other sources, without receiving a formal complaint
of human rights violations.
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NHRC Takes Suo Motu Cognizance of Journalist Assault in Tripura’s Hezamara
Along With Manipur and Kerala

https://northeasttoday.in/northeast/nhrc-takes-suo-motu-cognizance-of-journalist-
assault-in-tripuras-hezamara-along-with-manipur-and-kerala/

22nd October 2025

Agartala, October 22, 2025: The National Human Rights Commission (NHRC) has taken
suo motu cognizance of a brutal attack on a journalist in Hezamara under West Tripura
district, issuing a notice to the state’s Director General of Police and demanding a detailed
report within two weeks.

The incident took place on September 21, 2025, during a clothes distribution programme
organized by the Bharatiya Janata Party (BJP) as part of ‘Seva Parv’ celebrations marking
Prime Minister Narendra Modi’s birthday and the upcoming Durga Puja festivities.

According to reports, the journalist Kamal Kanti Tripura was assaulted by a group of
miscreants wielding sticks and sharp weapons while covering the event. His motorcycle
was also stolen during the attack. BJP workers present at the scene alleged that the
attackers stormed the venue, disrupted the programme, and injured multiple attendees.

Chief Minister Dr Manik Saha along with All India Secretary of Indian Journalists Union
(IJU) Pranab Sarkar also met with the journalist at GBP hospital in Agartala city on
September 24. Former Chief Minister and BJP MP Biplab Kumar Deb visited the injured
journalist at GBP Hospital and condemned the violence. He assured that an FIR would
be filed and arrests made, adding that he had discussed the matter with Tipra Motha
supremo Pradyot Kishore Debbarma.

The NHRC'’s action comes amid rising concerns over press safety, as the Commission
also took cognizance of similar attacks on journalists in Kerala and Manipur on August
30. In Manipur, a journalist was shot twice with an air gun while covering a flower festival
in Laii Village, Senapati district. In Kerala, another journalist was assaulted near
Mangattukavala, Thoudupuzha, while returning from a wedding.

All three victims were hospitalized and police cases have been registered in each state.
The NHRC'’s intervention highlights the urgent need for safeguarding media personnel,
especially in politically sensitive regions like Tripura.
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NHRC seeks report from Tripura DGP over attacks on journalists

https://nenow.in/north-east-news/tripura/nhrc-seeks-report-from-tripura-dgp-over-
attacks-on-journalists.html

by NE NOW NEWS | October 22, 2025 6: 36 pm

Guwabhati: The National Human Rights Commission (NHRC) has taken suo motu
cognizance of media reports highlighting attacks on journalists in Tripura on September
21.

Acting on these reports, the Commission issued notices to Tripura’s Director General of
Police, Anurag Dhankar, and directed him to submit a detailed report on the incidents
within two weeks.

According to the reports, a group of armed miscreants allegedly assaulted a journalist in
Hezamara, West Tripura, while he was covering a clothes distribution programme
organized by a political party.

The attackers reportedly used sticks and sharp weapons and stole the journalist’s
motorcycle during the incident.

On the same day, violence reportedly broke out at the same event, leaving several
injured. Among the injured were BJP ST Morcha Vice President Mangal Debbarma, local
journalist Kamal Kanti Tripura, and three other BJP workers.

Witnesses alleged that Tipra Motha supporters launched the attack during the
programme.

The NHRC'’s action reflects growing national concern over the safety and protection of
media professionals in the state.
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NHRC seeks reports from three states over journalist attacks

https://www.dalijiworld.com/news/newsDisplay?news|D=1295834

Wed, Oct 22 2025 07:11:46 PM
Daijiworld Media Network - New Delhi

New Delhi, Oct 23: The National Human Rights Commission (NHRC) has taken suo motu
cognisance of reports involving violent attacks on journalists in Kerala, Manipur, and
Tripura, issuing notices to the Directors General of Police in each state. The Commission
has demanded detailed action reports within two weeks.

The incidents, which occurred on August 30 in Kerala and Manipur, and on September
21 in Tripura, involve journalists being assaulted while on assignment or in public spaces,
raising serious concerns over press freedom and safety.

In Tripura’s Hezamara area, a journalist attending a clothes distribution programme
organised by a political party was attacked by a mob wielding sticks and sharp weapons.
His motorcycle was stolen during the assault.

In Manipur, a journalist covering a flower festival in Laii village, Senapati district, was shot
twice with an air gun, sustaining critical injuries.

In Kerala’s Thodupuzha region, a journalist was physically assaulted by a group while
returning from a wedding function near Mangattukavala.

In all three cases, FIRs were filed, and the victims were hospitalised for treatment.

The NHRC, established under the Protection of Human Rights Act, 1993, has the power
to act on its own motion (suo motu) in cases of human rights violations, including those
flagged through media reports. The Commission has described these incidents as a
serious threat to the fundamental right to freedom of expression, which includes the right
of journalists to report freely and safely.

An NHRC official stated that the Commission is treating these matters with urgency,
considering the increasing risks faced by media professionals across the country.
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NHRC takes suo motu cognizance of attacks on journalists in Tripura, issues notice
to DGP

The National Human Rights Commission (NHRC) has taken suo motu cognizance of
media reports concerning attacks on journalists in Tripura on 21st September.

https://www.indiatodayne.in/tripura/story/nhrc-takes-suo-motu-cognizance-of-attacks-
on-journalists-in-tripura-issues-notice-to-dgp-1293839-2025-10-22

Press Trust of India | Oct 22, 2025, Updated Oct 22, 2025, 5:13 PM IST

The National Human Rights Commission (NHRC) has taken suo motu cognizance of
media reports concerning attacks on journalists in Tripura on 21st September.

The Commission has issued notices to the Director General of Police of Tripura, Anurag
Dhankar, seeking detailed reports on the incidents within two weeks.

According to reports, a journalist in Tripura was assaulted by a group of miscreants
wielding sticks and sharp weapons while covering a clothes distribution programme
organised by a political party in Hezamara, West Tripura. The journalist's motorcycle was
also stolen during the attack.

On the same day, four BJP workers, including BJP ST Morcha vice president Mangal
Debbarma, and journalist Kamal Kanti Tripura of a local TV channel sustained injuries
after supporters of Tipra Motha allegedly attacked the cloth distribution event.

The NHRC'’s intervention underscores growing concerns about the safety of journalists in
the state.


https://www.indiatodayne.in/tripura/story/nhrc-takes-suo-motu-cognizance-of-attacks-on-journalists-in-tripura-issues-notice-to-dgp-1293839-2025-10-22
https://www.indiatodayne.in/tripura/story/nhrc-takes-suo-motu-cognizance-of-attacks-on-journalists-in-tripura-issues-notice-to-dgp-1293839-2025-10-22

THE HAWK, Online, 23.10.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

The Hawk

NHRC seeks report on attacks against journalists in Kerala, Manipur, Tripura
NHRC Probes Attacks on Journalists Across Three Indian States

https://www.thehawk.in/news/india/nhrc-seeks-report-on-attacks-against-journalists-in-
kerala-manipur-tripura

The Hawk - Oct 22, 2025, 06:06 PM

New Delhi, Oct 23 (IANS) The National Human Rights Commission (NHRC) has taken
suo motu cognisance of media reports about attacks on three journalists in separate
incidents in Kerala, Manipur, and Tripura.

The incidents reportedly occurred on August 30 in Kerala and Manipur, and on September
21 in Tripura.

Taking serious note of the reports, the apex human rights body has issued notices to the
Directors General of Police of the three states, seeking detailed reports on the matters
within two weeks.

According to the press reports, in Tripura, a journalist was assaulted by a group of
miscreants armed with sticks and sharp weapons while attending a clothes distribution
programme organised by a political party in the Hezamara area of West Tripura. His
motorcycle was also stolen.

In Manipur, a journalist covering a flower festival in Laii village of Senapati district was
attacked and shot twice with an air gun, sustaining severe injuries.

In Kerala, another journalist was assaulted by a group of people near Mangattukavala in
Thodupuzha while returning from a wedding function.

Reportedly, in all three cases, the victims were hospitalised for treatment and FIRs were
registered by the police.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India's concern for the promotion and protection of
human rights. Its primary role is to protect and promote human rights, defined as the rights
relating to life, liberty, equality, and dignity of individuals guaranteed by the Constitution
or embodied in international covenants and enforceable by courts in India. The apex
human rights body has the power to take suo motu (on its own motion) action based on
media reports, public knowledge or other sources, without receiving a formal complaint
of human rights violations.

—-IANSig!
pds/vd
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NHRC, India takes suo motu cognizance of the reported attacks on three journalists
in Kerala, Manipur and Tripura

https://orissadiary.com/nhrc-india-takes-suo-motu-cognizance-of-the-reported-attacks-
on-three-journalists-in-kerala-manipur-and-tripura/

By: Odisha Diary Bureau | Date: October 22, 2025

The National Human Rights Commission, (NHRC) India, has taken suo motu cognizance
of media reports about the attack on three journalists at different places in Kerala and
Manipur on 30th August, 2025 and Tripura on 21st September, 2025. In all three cases,
the Commission has issued notices to the Director Generals of Police of the three states,
calling for detailed reports on the matters within two weeks.

Reportedly, the journalist in Tripura was assaulted by a group of miscreants with sticks
and sharp weapons while he was attending a clothes distribution programme organised
by a political party in Hezamara area of West Tripura. His motorcycle was also stolen.

The journalist in Manipur was attacked while covering a flower festival in Laii Village of
Senapathi District. He was shot twice with an air gun causing severe injuries.

In Kerala, the journalist was assaulted by a group of people when he reached
Mangattukavala near Thoudupuzha. He was returning from a wedding function.
Reportedly, in all three cases, the victims were hospitalised for treatment and cases were
registered by the police.
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NHRC takes suo motu cognisance of attacks on journalists in Kerala, Manipur,
Tripura

https://www.aninews.in/news/national/general-news/nhrc-takes-suo-motu-cognisance-
of-attacks-on-journalists-in-kerala-manipur-tripura20251022164535/

ANI | Updated: Oct 22, 2025 16:45 IST

New Delhi [India], October 22 (ANI): The National Human Rights Commission (NHRC) of
India has taken suo motu cognizance of media reports highlighting three separate
incidents of alleged assault on journalists in Kerala, Manipur, and Tripura.
In response, the Commission has issued notices to the Directors General of Police
(DGPs) of the respective states, demanding detailed reports on each case within a two-
week timeframe.

The reported attacks occurred on August 30, 2025, in Kerala and Manipur, and on
September 21, 2025, in Tripura. In all three cases, the journalists were allegedly
assaulted either while carrying out their professional responsibilities or while returning
from work-related engagements.

In Tripura, a journalist was reportedly attacked by a group of miscreants wielding sticks
and sharp weapons during a clothes distribution programme organised by a political party
in the Hezamara area of West Tripura. The assailants also stole his motorcycle during
the incident. In Manipur, another journalist sustained serious injuries after being shot
twice with an air gun while covering a flower festival at Laii Village in Senapati District.
Meanwhile, in Kerala, a journalist was allegedly beaten by a group of individuals near
Mangattukavala in Thodupuzha as he was returning from a wedding function. All three
victims required hospitalisation, and criminal cases were registered by the local police.
Recognising the seriousness of these assaults, the NHRC has instructed the DGPs
of Kerala, Manipur, and Tripura to submit comprehensive reports detailing the
circumstances and actions taken.

The Commission emphasised the importance of ensuring that journalists can operate
without fear or obstruction, as their role is vital to upholding democratic values and
promoting transparency.

The NHRC frequently initiates action based on media reports or complaints that indicate
potential human rights violations, particularly those affecting press freedom and journalist
safety. In recent years, the Commission has increasingly advocated for robust protection
measures for media personnel, especially in regions marked by political sensitivity or
conflict, stated a press statement issued by NHRC.

(ANI)
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News on Air
NHRC Seeks Reports from Kerala, Manipur, Tripura Over Attacks on Journalists

https://www.newsonair.gov.in/nhrc-seeks-reports-from-kerala-manipur-tripura-over-
attacks-on-journalists/

Site Admin | October 22, 2025 4:56 PM

The National Human Rights Commission (NHRC) India has issued a notice to the Chief
Secretary of Kerala, Manipur and Tripura in the matter of reported attacks on journalists
at different places, calling for detailed reports on the matters within two weeks.
Reportedly, in all three cases, the victims were hospitalised for treatment and cases were
registered by the police.

Taking suo motu cognizance of media reports, the Commission has asked the DGP of
the following state to intimate the present status of investigation in the case and the steps
taken to ensure that such incidents do not recur in future.
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Journalist assaults trigger NHRC probe; three states asked to submit reports

https://english.mathrubhumi.com/news/india/nhrc-takes-suo-motu-cognisance-assaults-
journalists-kerala-manipur-tripura-183zrOrl

News Desk
22 October 2025, 07:36 PM IST

The National Human Rights Commission (NHRC) of India has taken suo motu cognisance
of three separate attacks on journalists in Kerala, Manipur, and Tripura

New Delhi: The NHRC of India has acted following media reports of assaults on journalists
at different locations in Kerala, Manipur, and Tripura.

The incidents occurred on August 30, 2025, in Kerala and Manipur, and on September
21, 2025, in Tripura. In response, the Commission has instructed the Directors General
of Police (DGPs) of the three states to submit detailed reports on the incidents within a
fortnight.

In Tripura, a journalist covering a clothes distribution programme organised by a political
party in Hezamara, West Tripura, was attacked by a group wielding sticks and sharp
weapons. His motorcycle was also stolen. In Manipur, a journalist sustained severe
injuries after being shot twice with an air gun while covering a flower festival in Laii Village,
Senapati District. Meanwhile, in Kerala, a journalist was reportedly assaulted near
Mangattukavala, Thodupuzha, as he returned from a wedding function. All three victims
were hospitalised, and police registered cases in each instance.

The NHRC emphasised that journalists must be able to operate without fear or
obstruction, given their critical role in upholding democracy and transparency. The
Commission’s notices demand comprehensive details about the incidents, the measures
taken, and steps planned to prevent recurrence.

NHRC action highlights the growing concern over media personnel safety in India,
particularly in politically sensitive regions. The Commission has frequently acted on
complaints and media reports indicating human rights violations, underscoring the need
for strong protection measures for journalists.

The National Human Rights Commission (NHRC) of India has taken suo motu cognisance
of assaults on three journalists in Kerala, Manipur, and Tripura, following media reports.
The assaults occurred on August 30, 2025, in Kerala and Manipur, and on September 21,
2025, in Tripura. In each case, journalists were allegedly attacked while carrying out
professional duties or returning from work-related engagements.

In Tripura, the victim, attending a clothes distribution programme organised by a political
party in Hezamara, West Tripura, was assaulted by a group of miscreants with sticks and
sharp weapons. During the attack, his motorcycle was also stolen. In Manipur, a journalist
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was shot twice with an air gun while covering a flower festival in Laii Village, Senapati
District, resulting in severe injuries. In Kerala, a journalist returning from a wedding
function in Mangattukavala, Thodupuzha, was beaten by a group of individuals. All three
victims required hospitalisation, and police have registered cases in each state.

The NHRC has issued notices to the DGPs of Kerala, Manipur, and Tripura, directing
them to submit detailed reports within two weeks, including the circumstances of the
assaults and the measures taken. The Commission emphasised that journalists play a
vital role in maintaining democratic values and ensuring transparency, and their safety
must be guaranteed.

Historically, the NHRC has acted on media reports or complaints indicating potential
human rights violations, especially those affecting press freedom. With increasing attacks
on journalists in sensitive regions, the Commission continues to advocate for strong
protection measures, reinforcing the importance of a safe working environment for media
personnel.

(With ANI inputs)
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NHRC takes suo motu cognisance of journalists’ assault, sends notice to police
chiefs of three states

The National Human Rights Commission (NHRC) has issued notices to the DGPs of
Kerala, Manipur, and Tripura after taking suo motu cognizance of three separate attacks
on journalists in August and September.

https://www.financialexpress.com/india-news/nhrc-takes-suo-motu-cognisance-of-
journalists-assault-sends-notice-to-police-chiefs-of-three-states/4018581/

Written by Aniket Sharma
October 22, 2025 23:18 IST

NHRC Takes Suo Motu Cognizance of Attacks on Three Journalists in Kerala, Manipur,
and Tripura.

The National Human Rights Commission (NHRC) on Wednesday said that it has issued
notices to police chiefs of Kerala, Manipur and Tripura over reports of an alleged attack
on three journalists in separate incidents. In all three cases, the victims were reportedly
hospitalised for treatment and cases were registered by the police.

The NHRC has asked for a detailed report on the three cases. The commission has “taken
suo motu cognisance of media reports about the attack on three journalists at different
places, in Kerala and Manipur on August 30, and in Tripura on September 21,” the
statement said.

A look at assault cases on Journo’s

A journalist attending a political party’s clothes distribution event in the Hezamara area of
West Tripura was allegedly attacked by a group using sticks and sharp weapons. His
motorcycle was also reportedly stolen during the assault.

While covering a flower festival in Senapathi District’s Laii Village, a journalist was
attacked and shot twice with an air gun, resulting in severe injuries.

A journalist was allegedly assaulted by a group of people when he reached
Mangattukavala near Thoudupuzha, as he was returning home from a wedding function.
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NHRC issues notice to three States over attack on journalists

The National Human Rights Commission asked the Director Generals of Police of Kerala,
Tripura and Manipur for detailed reports on the matter within two weeks

Updated - October 22, 2025 09:14 pm IST - New Delhi
The Hindu Bureau

The National Human Rights Commission (NHRC) on Wednesday (October 22, 2025)
issued a notice to the Kerala, Tripura and Manipur governments over the alleged attack
on three journalists at different places in the States in the past three months.

The commission has asked the Director Generals of Police of the three States, calling for
detailed reports on the matters within two weeks.

According to a communique from the commission, a journalist in Manipur was attacked on
August 30 while covering a flower festival in Laii Village of Senapati District. He was shot
twice with an air gun and was severely injured.

The same day, another journalist was assaulted by a group of people when he reached
Mangattukavala near Thoudupuzha, Kerala. He was returning from a wedding function.

In another case in Tripura, a journalist was assaulted with sticks and sharp weapons by
a group of miscreants on September 21. He was attending a clothes distribution
programme organised by a political party in the Hezamara area of west Tripura. His
motorcycle was also stolen.

In all three incidents, the victims were hospitalised for treatment and cases were
registered by the police.
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NHRC seeks reports from Tripura, Manipur and Kerala over attacks on scribes

https://tripuratimes.com/ttimes/nhrc-seeks-reports-from-tripura-manipur-and-kerala-
over-attacks-on-scribes-32387.html

Oct 22, 2025Agartala, TRIPURATIMES Desk117

The National Human Rights Commission (NHRC) has taken suo motu cognisance of
media reports on attacks on three journalists in separate incidents in Tripura, Manipur
and Kerala and sought action taken reports from the police chiefs of the three states.

The incidents occurred in Tripura on 21 September 2025 and in Manipur and Kerala on
30 August 2025. The Commission has issued notices to the Directors General of Police
of the three states, asking them to submit detailed reports within two weeks.

According to reports, a journalist in Tripura was assaulted by a group of miscreants armed
with sticks and sharp weapons while he was covering a clothes distribution programme
organised by a political party in the Hezamara area of West Tripura. His motorcycle was
also allegedly stolen during the attack.

In Manipur, another journalist was targeted while covering a flower festival at Laii village
in Senapati district. He was shot twice with an air gun and sustained serious injuries.

In Kerala, a journalist was reportedly attacked by a group of people at Mangattukavala
near Thodupuzha on his way back from a wedding function.

All three victims were admitted to hospital for treatment and police have registered cases
in connection with the incidents, reports said.

The Commission observed that attacks on journalists while they are discharging their
professional duties raise serious concerns about the safety of media persons and the
freedom of the press. It said the state authorities are duty-bound to ensure a safe
environment for journalists to work without fear or intimidation. (WITH INPUTS FROM
PIB)
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NHRC issues notices to DGPs of three states over attack on journalists

https://www.ptinews.com/editor-detail/nhrc-issues-notices-to-dgps-of-three-states-over-
attack-on-journalists/3028075

NEW DELHI: (Oct 22) The National Human Rights Commission on Wednesday said it
has issued notices to police chiefs of Kerala, Manipur and Tripura over reports of alleged
attack on three journalists in the past two months.

In a statement, the NHRC said it has sought detailed reports on the three cases in two
weeks.

The Commission has "taken suo motu cognisance of media reports about the attack on
three journalists at different places, in Kerala and Manipur on August 30, and in Tripura
on September 21," it said.
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NHRC, India takes suo motu cognizance against attacks on 3 journalists in Kerala,
Manipur and Tripura

Issues notices to the Director Generals of Police of the three states, calling for detailed
reports on the matters within two weeks

https://neherald.com/tripura/nhrc-india-takes-suo-motu-cognizance-against-attacks-on-
3-journalists-in-kerala-manipur-and-tripura

NEH Report | Oct 22, 2025

5 min read

The National Human Rights Commission, (NHRC) India, has taken suo motu cognizance
of media reports about the attack on three journalists at different places in Kerala and
Manipur on 30th August, 2025 and Tripura on 21st September, 2025. In all three cases,
the Commission has issued notices to the Director Generals of Police of the three states,
calling for detailed reports on the matters within two weeks.

Reportedly, the journalist in Tripura was assaulted by a group of miscreants with sticks
and sharp weapons while he was attending a clothes distribution programme organised
by a political party in Hezamara area of West Tripura. His motorcycle was also stolen.

The journalist in Manipur was attacked while covering a flower festival in Laii Village of
Senapathi District. He was shot twice with an air gun causing severe injuries.

In Kerala, the journalist was assaulted by a group of people when he reached
Mangattukavala near Thoudupuzha. He was returning from a wedding function.
Reportedly, in all three cases, the victims were hospitalized for treatment and cases were
registered by the police.
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NHRC takes suo motu cognisance of attacks on journalists in Kerala, Manipur,
Tripura

The assailants also stole his motorcycle during the incident. In Manipur, another journalist
sustained serious injuries after being shot twice with an air gun while covering a flower
festival at Laii Village in Senapati District.

https://newsroompost.com/india/nhrc-takes-suo-motu-cognisance-of-attacks-on-
journalists-in-kerala-manipur-tripura/5349738.html/amp

ANI

15 hours ago

New Delhi: The National Human Rights Commission (NHRC) of India has taken suo motu
cognizance of media reports highlighting three separate incidents of alleged assault on
journalists in Kerala, Manipur, and Tripura.

In response, the Commission has issued notices to the Directors General of Police
(DGPs) of the respective states, demanding detailed reports on each case within a two-
week timeframe.

The reported attacks occurred on August 30, 2025, in Kerala and Manipur, and on
September 21, 2025, in Tripura. In all three cases, the journalists were allegedly
assaulted either while carrying out their professional responsibilities or while returning
from work-related engagements.

In Tripura, a journalist was reportedly attacked by a group of miscreants wielding sticks
and sharp weapons during a clothes distribution program organized by a political party in
the Hezamara area of West Tripura.

The assailants also stole his motorcycle during the incident. In Manipur, another journalist
sustained serious injuries after being shot twice with an air gun while covering a flower
festival at Laii Village in Senapati District.

Meanwhile, in Kerala, a journalist was allegedly beaten by a group of individuals near
Mangattukavala in Thodupuzha as he was returning from a wedding function. All three
victims required hospitalization, and criminal cases were registered by the local police.

Recognizing the seriousness of these assaults, the NHRC has instructed the DGPs of
Kerala, Manipur, and Tripura to submit comprehensive reports detailing the
circumstances and actions taken.

The Commission emphasized the importance of ensuring that journalists can operate
without fear or obstruction, as their role is vital to upholding democratic values and
promoting transparency.


https://newsroompost.com/india/nhrc-takes-suo-motu-cognisance-of-attacks-on-journalists-in-kerala-manipur-tripura/5349738.html/amp
https://newsroompost.com/india/nhrc-takes-suo-motu-cognisance-of-attacks-on-journalists-in-kerala-manipur-tripura/5349738.html/amp

NEWSROOMPOST, Online, 23.10.2025

Page No. 0, Size:(0)cms X (0)cms.

The NHRC frequently initiates action based on media reports or complaints that indicate
potential human rights violations, particularly those affecting press freedom and journalist
safety. In recent years, the Commission has increasingly advocated for robust protection
measures for media personnel, especially in regions marked by political sensitivity or
conflict, stated a press statement issued by NHRC.
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NHRC Investigates Attacks on Journalists in Three Indian States

The NHRC has issued notices to police chiefs of Kerala, Manipur, and Tripura about
alleged attacks on journalists. The attacks occurred in August and September, resulting
in hospitalizations and police investigations. The NHRC seeks detailed reports on these
incidents within two weeks.

https://www.devdiscourse.com/article/law-order/3671296-gaza-ceasefire-a-fraqile-
peace-and-the-path-ahead

Devdiscourse News Desk | New Delhi | Updated: 22-10-2025 20:56 IST | Created: 22-10-
2025 20:56 IST

The National Human Rights Commission (NHRC) has demanded accountability from the
police departments of Kerala, Manipur, and Tripura following reports of attacks on
journalists in recent months.

According to the NHRC, three separate incidents occurred: one in Kerala, one in Manipur,
and another in Tripura. These attacks have prompted the Commission to seek
explanations and detailed reports from the police within two weeks.

In the most recent case in Tripura, a journalist was reportedly assaulted by a group using
sticks and sharp weapons during a political event, also resulting in the theft of his
motorcycle. A journalist in Manipur sustained serious injuries after being shot twice with
an air gun while covering a flower festival, and a journalist in Kerala was attacked while
attending a personal event. Each incident has led to police cases and hospitalizations,
emphasizing the pressing nature of these attacks on media personnel.

(With inputs from agencies.)
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India News | NHRC Takes Suo Motu Cognisance of Attacks on Journalists in Kerala,
Manipur, Tripura

Get latest articles and stories on India at LatestLY. The National Human Rights
Commission (NHRC) of India has taken suo motu cognizance of media reports
highlighting three separate incidents of alleged assault on journalists in Kerala, Manipur,
and Tripura.

https://www.latestly.com/agency-news/india-news-nhrc-takes-suo-motu-cognisance-of-
attacks-on-journalists-in-kerala-manipur-tripura-7171447.html/amp

ANI Oct 22, 2025 04:58 PM IST

New Delhi [India], October 22 (ANI): The National Human Rights Commission (NHRC) of
India has taken suo motu cognizance of media reports highlighting three separate
incidents of alleged assault on journalists in Kerala, Manipur, and Tripura.

In response, the Commission has issued notices to the Directors General of Police
(DGPs) of the respective states, demanding detailed reports on each case within a two-
week timeframe.

The reported attacks occurred on August 30, 2025, in Kerala and Manipur, and on
September 21, 2025, in Tripura. In all three cases, the journalists were allegedly
assaulted either while carrying out their professional responsibilities or while returning
from work-related engagements.

In Tripura, a journalist was reportedly attacked by a group of miscreants wielding sticks
and sharp weapons during a clothes distribution programme organised by a political party
in the Hezamara area of West Tripura.

The assailants also stole his motorcycle during the incident. In Manipur, another journalist
sustained serious injuries after being shot twice with an air gun while covering a flower
festival at Laii Village in Senapati District.

Meanwhile, in Kerala, a journalist was allegedly beaten by a group of individuals near
Mangattukavala in Thodupuzha as he was returning from a wedding function. All three
victims required hospitalisation, and criminal cases were registered by the local police.

Recognising the seriousness of these assaults, the NHRC has instructed the DGPs of
Kerala, Manipur, and Tripura to submit comprehensive reports detailing the
circumstances and actions taken.

The Commission emphasised the importance of ensuring that journalists can operate
without fear or obstruction, as their role is vital to upholding democratic values and
promoting transparency.


https://www.latestly.com/agency-news/india-news-nhrc-takes-suo-motu-cognisance-of-attacks-on-journalists-in-kerala-manipur-tripura-7171447.html/amp
https://www.latestly.com/agency-news/india-news-nhrc-takes-suo-motu-cognisance-of-attacks-on-journalists-in-kerala-manipur-tripura-7171447.html/amp

LATESTLY, Online, 23.10.2025

Page No. 0, Size:(0)cms X (0)cms.

The NHRC frequently initiates action based on media reports or complaints that indicate
potential human rights violations, particularly those affecting press freedom and journalist
safety. In recent years, the Commission has increasingly advocated for robust protection
measures for media personnel, especially in regions marked by political sensitivity or
conflict, stated a press statement issued by NHRC. (ANI)

(The above story is verified and authored by ANI staff, ANI is South Asia's leading
multimedia news agency with over 100 bureaus in India, South Asia and across the globe.
ANI brings the latest news on Politics and Current Affairs in India & around the World,
Sports, Health, Fitness, Entertainment, & News. The views appearing in the above post
do not reflect the opinions of LatestLY)



Page No. 0, Size:(0)cms X (0)cms.

S% PRINT, Online, 23.10.2025
¢

-
R L

NATIONAL HUMAN
RIGHTS COMMISSION

The Print
TIPRI IR A I dh? TITISRAL A diF Isul & Siefith 1 Fifew s fear

https://hindi.theprint.in/india/nhrc-issues-notices-to-dgps-of-three-states-over-attacks-
on-journalists/884746/

HIYT | 22 October, 2025

T4t faeRit, 22 SageR (HTST) AP HFATYDR SN (TTTHSIRET A YR DI Hgl fob I8
fUad g1 7 & I TeRI IR Sd g0 &1 GaRl ®I AdhR ord, AR SR BT & gfery
Tl Bl ey o fbar B

ISR 5 T 991 § &gl foh I <11 Aal R &1 wre H favga Raré arf g1
3TN 3 Fel, “30 3G P! B 3R AR H aur 21 Ryder &1 HIgRr A faftrd =il wm d=
UFPRI TR g9 & R # Hifsar Ruef w wa: 93 e g1

<1 AEE § TTUASRET = Yo HeTHGRe! & ey SR & fawqd Ruic A g

AR & THR R BT IR R S @Rl A d61-88! 3R YReR AR ¥ gHar faar ol

U a9 foar 71 e 98 Uiy BQRT & SWHRT Sdle § Udh I[SHIde & gRT i
X faaRr BRI & =M 811 7T 4| 39 o351 71 8 foh 3! Hiexumgiod Ht ani 81 15|

AR & J7afa fra & @18 1id § T T I Bt RAET & TRE TR W BT dR IR
g fooan T S § el T § o I TR 79 A g IR Melt AR 718, f999 9 ik T
I 9rId 81 Y|

IR T TH TFHR R BT IR W S QNN A 39 9T gAdT a1 59 I8 Uigyen & U
TTegdmardl § Ud el GARIE ¥ die 38 3

H e & difsdl B StaR F e srRgdra # vl SR T 3R gy gRT HTHel o
far T gl

TS ORI AR
R
TE TR “HTOT Tl ToidT F *3fe-wIs’ gRI T 7S 3. 3T dhee & forg ffife Riier =i &,



https://hindi.theprint.in/india/nhrc-issues-notices-to-dgps-of-three-states-over-attacks-on-journalists/884746/
https://hindi.theprint.in/india/nhrc-issues-notices-to-dgps-of-three-states-over-attacks-on-journalists/884746/

Page No. 0, Size:(0)cms X (0)cms.

S% AMAR UJALA, Online, 23.10.2025
¢

-
R L

NATIONAL HUMAN
RIGHTS COMMISSION

Amar Ujala

NHRC: TRl U gHd & ATH! BT AP ATFGISR AT 3 ferar |9, i s
& DGP &1 Wl Aifed

https://www.amarujala.com/india-news/national-human-rights-commission-issues-
notice-to-dgp-of-kerala-manipur-and-tripura-over-journalist-attacks-2025-10-

227?pageld=1

ST S, SFR Jolal, 5 faedl! Published by: ®ifdad™ i1y Updated Wed, 22 Oct 2025
10:03 PM IST

RIS

G2y

TIUGSHRYT - §YIR DI TP 99 | Dl fob 39 IS RAICH & 3TYR TR eT-31eT o4l
H o BRI IR §U HA! &1 U T 8 | T ge-TY 30 SFRd &1 e 3R AR H g% off|
g faaT U e 21 Rder & Agr o g8 |

foar

ST AHATRISR SART (TTLFSHRET) A THHRI IR 9 &1 @aRl IR Wdk: I o §U B,
HIOTGR 3R 1Y & gferd HeTeRran! (Steidl) &1 Aifed 9k fovw & 1 S = i+ Arel W
3 TR & iR fawga Ruic af g

TSR A GUAR DI T §aH H Bl [ 39 HITSaT RUICH & YR TR T3 sl
A i BRI IR §U gHA! &1 U ol 8| T ge-1Y 30 3FRd &1 el 3R AR H g% off|
g% 3(Adl U geT 21 Rider &1 BqRr 7 g3 At omahT 3 &g for ot ammal 7 St
o4l & SToT! B e KT HR fagd SHeR &7 & g FHg1 T g |

7 At UFHRI R gHA &I geATI?

IQRT @1 e § T THBR W Ufdy AgRT & 89ERT 83 § U ASHidd ad Hf a4
T PUST IR BRIHH & RH alfedl 3R YReR sUART ¥ gHAT fhar mar T
gHATAR] - 34! Hleargfoba Y TR for ur|

AR § U TR R IS rd & o1 T # Smaifoid Bd Aelcdd o1 Rafém & grM
TR T Y &) IR Melt Tars s, oy ag 71k U 3 9rad g1 T

A DI g H Uh UFHR R ANGYH & U HeehHaral &3 § et TIRIE I died J7g
AT o Uh g A gaa foar ur1 fiH1 g1 amma | difed t5aRI &1 3 o o sregdra o
Yl R T SR R gfer A urufiiet g &t g



https://www.amarujala.com/india-news/national-human-rights-commission-issues-notice-to-dgp-of-kerala-manipur-and-tripura-over-journalist-attacks-2025-10-22?pageId=1
https://www.amarujala.com/india-news/national-human-rights-commission-issues-notice-to-dgp-of-kerala-manipur-and-tripura-over-journalist-attacks-2025-10-22?pageId=1
https://www.amarujala.com/india-news/national-human-rights-commission-issues-notice-to-dgp-of-kerala-manipur-and-tripura-over-journalist-attacks-2025-10-22?pageId=1

JANTA SE RISHTA, Online, 23.10.2025
Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN

RIGHTS COMMISSION

Janta Se Rishta
NHRC A e, IR, AR § meRl R gaal w® fuid qift

https://jantaserishta.com/local/kerala/nhrc-seeks-report-on-attacks-on-journalists-in-
kerala-manipur-tripura-4337867

Dolly 22 Oct 2025 6:11 PM

New Delhi 78 feedT: P AHATRIGR SN (TSR - e, AfYR 3R FAYRTH Sfe-
3T ge13T H fiF THHRI IR §U gHal &) Hifsar Rael W wWa: I3 foram g1

Y geTE HIYT dR W axd SR AR F 30 3Rd &I 3R B & 21 RideR &1 g5
feaef @ iR @ ad gu, < aHarfieR e 3 Fi91 Il & gferd HerfeRe! o Aifed
ORI FR &l gug & Wik Al &R faxgd faie At g

0 fuief & oraR, BT &, ufdndt BqRy & /SR &5 § ue oIS gd gRT Smaifod
I fIR0 SRIH T YT A & SR @131 3R YRR BRART § o ISHTN & U I9g A
TH TEHR R gHA a1 I9@! Hieagiod H TRl g1 T8 | AR o, J-mafa ford & omg
T § T T I9d DI HR R g T TFABR TR gHA fobal T 3R TR T4 9 & et AR
Tg, oo a8 MR &U T 9rgd 81 11 R |, T 30 THhR R UIgYe & Hiegdmardl
& T U TS] RIS ¥ dicd 99T AN & Ueb T4g A g0 fohdT | Hidd aR W, a1 ATHal
H tifgal o e & fore sregdra & Wl - T SR gfery 3 urufire oof ol

HHATIBR TREUN HfAFTH, 1993 & ded MU, IFF AFAMGSR SATEN, T WA
YT BT 8 S AFAIeRI & Ja4 3R JR&M & Ui HRd &1 fidl &1 Udid g1 39!
e AT AATIBR] 1 & 3R HatH 31 7, o Tfae g1 RETSd a1 SiaRiga
Tfert § fAfed SiR yRa & =araradl gRT A 6T ST 9 fdad & SiiaH, [T, JHMH
3R T  I&fid SRl & wu T uRkuyid foear mar g1 2 AFaiYsR Aer & o™
AFAISR Ieae- Bt SNuaRe fRerd U farg famr, fifsar Rarel, arawe SHaR)
7 3 Fdil & SMYR TR TWORUM Y HRATS HA BT ISR B



https://jantaserishta.com/local/kerala/nhrc-seeks-report-on-attacks-on-journalists-in-kerala-manipur-tripura-4337867
https://jantaserishta.com/local/kerala/nhrc-seeks-report-on-attacks-on-journalists-in-kerala-manipur-tripura-4337867

NEWS ON AIR, Online, 23.10.2025
Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN

RIGHTS COMMISSIO N

News on Air
AP AFAIUSR TR A 63 AUl & YT Aiwal oI\ foear Aifew

https://www.newsonair.gov.in/hi/

Site Admin | ISR 22, 2025 5:48 WG

AT AFATISHR START A FAfA JuUHl IR THHRI IR g0l &1 ¢ud gU &-d, AR 3R
BIR1 & Tg afudl & Aifed oIk foeam g1 ST = 59 ATHd H & 99arg & 3iax Rare qit
gl

2 ol | o Aal § fifedl B SUeR & o sRyuara § il e T ofR g |
A gol o ot €1 HifSa & @aRl &1 Yad: IJE dd §U SN A 39 5@ & g
TRIFCRIP! ¥ S &1 gduH fufa o fXaié At 31 gfer meifewret o a8 gihRed &
& HeH 3o & ot e T B fr ufawg Ut e A |11



https://www.newsonair.gov.in/hi/%E0%A4%B0%E0%A4%BE%E0%A4%B7%E0%A5%8D%E0%A4%9F%E0%A5%8D%E0%A4%B0%E0%A5%80%E0%A4%AF-%E0%A4%AE%E0%A4%BE%E0%A4%A8%E0%A4%B5%E0%A4%BE%E0%A4%A7%E0%A4%BF%E0%A4%95%E0%A4%BE%E0%A4%B0-%E0%A4%86%E0%A4%AF-41/

NHRC NIC, Online, 23.10.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

NHRC.NIC

NHRC, India takes suo motu cognizance of the reported finding of the dead body
of a differently-abled RTI activist after being abducted in Tharad district, Gujarat

Press Release
National Human Rights Commission

https://nhrc.nic.in/media/press-release/nhrc,-india-takes-suo-motu-cognizance-of-the-
reported-finding-of-the-dead-body-of-a-differently-abled-rti-activist-after-being-abducted-
in-tharad-district,-qujarat

New Delhi: 22nd October, 2025

NHRC, India takes suo motu cognizance of the reported finding of the dead body of a
differently-abled RTI activist after being abducted in Tharad district, Gujarat

Issues a notice to the State DGP, calling for a detailed report on the matter within two
weeks

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that a differently-abled RTI activist was found dead in a canal after being
abducted by unidentified persons from an area near his residence in the Tharad district,
Gujarat on 12th October, 2025. Reportedly, the victim’s body was found in a canal on
14th October, 2025.

The Commission has observed that the contents of the news report, if true, raise a serious
issue of violation of the human rights of the victim. Therefore, it has issued a notice to the
Director General of Police, Gujarat, calling for a detailed report on the matter within two
weeks.

According to the media report, carried on 15th October, 2025, the victim had filed
complaints with the authorities regarding alleged forged beneficiary documents and other
irregularities by the local builders in the slum redevelopment project under the Public-
Private Partnership scheme.
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NHRC Takes Note of RTI Activist’s Death After Abduction in Gujarat

https://www.timesnownews.com/india/nhrc-india-takes-suo-motu-cognizance-of-the-
reported-finding-of-the-dead-body-of-a-differently-abled-rti-activist-after-being-abducted-
in-tharad-district-qujarat-article-153037161

Written by: Shivam Sharma
Updated Oct 22, 2025, 21:55 IST

The Commission has observed that the contents of the news report, if true, raise a serious
issue of violation of the human rights of the victim.

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that a differently-abled RTI activist was found dead in a canal after being
abducted by unidentified persons from an area near his residence in the Tharad district,
Gujarat on 12th October, 2025. Reportedly, the victim’s body was found in a canal on
14th October, 2025.

The Commission has observed that the contents of the news report, if true, raise a serious
issue of violation of the human rights of the victim. Therefore, it has issued a notice to the
Director General of Police, Gujarat, calling for a detailed report on the matter within two
weeks.

According to the media report, carried on 15th October, 2025, the victim had filed
complaints with the authorities regarding alleged forged beneficiary documents and other
irregularities by the local builders in the slum redevelopment project under the Public-
Private Partnership scheme.
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Telangana SHRC takes suo moto cognisance of encounter killing by police

Telangana State Human Rights Commission (SHRC) has taken suo moto cognisance of
the killing of an accused in the murder of a policeman in an alleged encounter by the
police at a hospital in Nizamabad town and directed the Director General of Police to
submit a report.

https://www.thenewsminute.com/amp/story/telangana/telangana-shrc-takes-suo-moto-
cognisance-of-encounter-killing-by-police

Written by : IANS
Published:22nd Oct, 2025 at 5:53 PM

Telangana State Human Rights Commission (SHRC) has taken suo moto cognisance of
the killing of an accused in the murder of a policeman in an alleged encounter by the
police at a hospital in Nizamabad town and directed the Director General of Police to
submit a report.

The Human Rights Commission on Tuesday took note of newspaper reports about
Monday’s incident in Nizamabad, in which an accused in the murder of a police Constable
was shot dead by the police in an alleged encounter.

Sheikh Riyaz, who was recently arrested in connection with the murder of police
Constable Pramod Kumar, died in the encounter at the hospital where he was undergoing
treatment.

It is reported that the said accused attempted to snatch the service weapon of an Armed
Reserve Constable and tried to escape, following which the police opened fire, claiming
self-defence, leading to his instantaneous death.

As per the statement of B. Shivadhar Reddy, Director General of Police, Telangana, the
incident occurred in self-defence as the accused allegedly tried to fire at the police
personnel, noted the Commission.

“The incident, as reported, involves custodial circumstances, and raises important
guestions relating to the Right to Life under Article 21 of the Constitution of India, as well
as compliance with the guidelines issued by the Hon’ble Supreme Court in People’s Union
for Civil Liberties vs State of Maharashtra (2014) 10 SCC 635 and NHRC Guidelines
(2010, reaffirmed 2014) concerning encounter deaths. In view of the gravity and human
rights implications of the matter, the Commission is of the considered opinion that it is a
fit case for suo-motu cognisance under Regulation 25 of the A.P. State Human Rights
Commission (Procedure) Regulations, 2013,” the Commission said.

While taking suo-motu cognisance of the alleged encounter death of Riyaz, the
Commissioner directed the DGP to submit a detailed factual report on the next hearing
on October 24 about circumstances leading to the encounter, status of magisterial enquiry
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and any departmental/judicial proceedings ordered, and also compliance with the NHRC
and Supreme Court guidelines on encounter deaths, along with a copy of the FIR and
post-mortem report.

Riyaz had allegedly stabbed police Constable Pramod Kumar (42) to death while he was
escorting him to a police station in Nizamabad on October 17.

The DGP had ordered a manhunt for the accused, who had escaped after killing the
Constable.

Riyaz attacked a man named Asif near Sarangapur under Nizamabad Town 6 Police
Station limits on October 19. Asif, who was helping the police in apprehending him,
suffered serious injuries during the scuffle. Both men were shifted to hospital for
treatment, and Riyaz was later taken into custody.

According to police, Riyaz was involved in 61 cases including three attempts to murder,
robbery and snatching. There were 50 theft cases against him including six in
Maharashtra.
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Telangana human rights body flags Nizamabad hospital encounter, seeks “detailed
factual report’ from DGP

https://indianexpress.com/article/cities/hyderabad/telangana-human-rights-body-flags-
nizamabad-hospital-encounter-seeks-detailed-factual-report-from-dgp-10320178/

October 22, 2025

The Telangana Human Rights Commission (TGHRC) on Tuesday took suo motu
cognisance of an alleged encounter at Nizamabad Government General Hospital that led
to the death of a vehicle theft offender, and directed Director General of Police (DGP) B
Shivadhar Reddy “to submit a detailed factual report covering the circumstances leading
to the incident”.

The incident took place on Monday when Shaik Riyaz was killed in an exchange of fire at
the hospital when he tried to snatch a weapon from a police constable in his bid to escape,
as per the police.

“The incident, as reported, involves custodial circumstances, and raises important
guestions relating to the right to life under Article 21 of the Constitution of India, as well
as compliance with the guidelines issued by the Hon’ble Supreme Court in People’s Union
for Civil Liberties v. State of Maharashtra (2014) 10 SCC 635 and NHRC Guidelines
(2010, reaffirmed 2014) concerning encounter deaths,” the commission stated.

It further directed DGP Reddy “to submit a detailed factual report covering the
circumstances leading to the incident, the status of any magisterial or judicial inquiry, and
compliance with the Supreme Court and NHRC guidelines on encounter deaths, along
with copies of the FIR and post-mortem report”. The report must reach the commission
by November 24, it added.

According to police, Riyaz was an accused in the murder of Police Constable M Pramod
Kumar, 42. On Monday, Riyaz allegedly attempted to escape after attacking police
officers at the Nizamabad government hospital. “The police made strenuous efforts to
apprehend Riyaz. He tried to snatch a weapon from the police and fire at the officers. In
the attempt by the police to subdue Riyaz, he was killed,” a release from DGP Reddy had
stated. “Today, he attempted to snatch a firearm from the police and fire at the officers
while attempting to escape. In the ensuing shootout, Riyaz was killed,” the release added.

Further, the DGP stated that the government and police department would support
Kumar’s wife, Praneetha, and their three sons. “We will support Pramod’s family by
granting an ex-gratia of Rs 1 crore as per GO Rt No. 411, last paid salary till the retirement
of the martyred constable, a government job for one of the family members, a 300-yard
house as per GO155, as well as an ex-gratia of Rs 16 lakh from police security and Rs 8
lakh from police welfare,” the DGP stated.
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Kumar was allegedly stabbed to death by Riyaz when he was escorting the latter to the
police station on Friday night in connection with a bike theft case. Kumar was rushed to
the Nizamabad Government General Hospital, but doctors pronounced him brought dead.



KASHMIR MEDIA SERVICE, Online, 23.10.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

Kashmir Media Services
Telangana rights body seeks report over custodial killing of Muslim youth

https://kmsnews.org/kms/2025/10/22/telangana-rights-body-seeks-report-over-
custodial-killing-of-muslim-youth.html

October 22, 2025Last Updated: October 22, 2025

Hyderabad: The Telangana State Human Rights Commission (SHRC) has taken suo
motu cognisance of the custodial killing of a Muslim youth, Sheikh Riyaz, at a hospital in
Nizamabad town, directing the state’s Director General of Police to submit a detailed
report on the incident.

According to Kashmir Media Service, Riyaz, who was recently arrested in connection with
the murder of police Constable Pramod Kumar, was shot dead by police inside the
hospital where he was receiving treatment. Police claimed the youth tried to snhatch a
constable’s service weapon and attempted to escape.

The Commission, however, noted that the incident occurred under custodial
circumstances, raising serious concerns about the violation of the Right to Life under
Article 21 of the Indian Constitution and non-compliance with Supreme Court and National
Human Rights Commission (NHRC) guidelines on encounter deaths.

“The matter has grave human rights implications and warrants independent scrutiny,” the
SHRC stated, citing its authority under Regulation 25 of the A.P. State Human Rights
Commission (Procedure) Regulations, 2013. It directed the DGP to furnish a factual report
by October 24, detailing the circumstances of the encounter, the status of the magisterial
inquiry, copies of the FIR and post-mortem report, and compliance with the NHRC and
Supreme Court guidelines.
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Riyaz Shot Dead, HRC Takes Cognizance

https://www.deccanchronicle.com/southern-states/telangana/riyaz-shot-dead-hrc-takes-
cognizance-1911665

Narender Pulloor | 22 October 2025

Nizamabad: Sheik Riyaz, accused of murdering police constable E. Pramod Kumar
during his arrest last week, was killed in a police encounter in Nizamabad on Monday.
Riyaz was injured in an altercation with a man, Asif, on Sunday while trying to escape.
He was then arrested by the police and taken to the Government General Hospital for
treatment.

While undergoing treatment at the hospital, Riyaz allegedly tried to escape by attacking
a police constable posted on guard duty with his service weapon. To protect the constable
and medical staff, an armed reserve sub-inspector opened fire and killed Riyaz.

Nizamabad commissioner P. Sai Chaitanya said Riyaz said loud sounds were heard from
Riyaz’'s ward on Monday. The armed reserve constable and sub-inspector rushed to the
scene and tried to pacify the accused. Riyaz, however, snatched the weapon from the
constable and attempted to fire.

The sub-inspector immediately opened fire to save the constable and hospital staff. Riyaz
died on the spot. A case has been registered and further details will emerge from the
investigation, the commissioner said.

The body of Riyaz was handed over to his family members, who performed the last rites
on Tuesday.

Meanwhile, the Telangana Human Rights Commission (TGHRC) took suo motu
cognisance of the encounter and directed DGP B. Shivdhar Reddy to submit a detailed
factual report outlining the circumstances leading to Riyaz’s death. The commission also
asked the DGP to furnish details of any magisterial or judicial inquiry and compliance with
Supreme Court and NHRC guidelines on encounter deaths, along with copies of the FIR
and post-mortem report, by November 24.

The commission observed that the incident, involving custodial circumstances, raised
serious concerns regarding the right to life under Article 21 of the Constitution and
compliance with Supreme Court and NHRC guidelines on encounter deaths. Given the
gravity and human rights implications, the commission stated it was a fit case for suo
motu cognisance under Regulation 25 of the A.P. State Human Rights Commission
(Procedure) Regulations, 2013.

DGP Shivadhar Reddy, IG S. Chandrasekhar Reddy and Sai Chaitanya visited the
residence of slain constable Pramod Kumar and consoled the bereaved family. The DGP
said Chief Minister A. Revanth Reddy had announced Rs 1 crore ex gratia for the family.
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NHRC member reviews investigation into hidden camera case at Apollo University

Vijaya Bharathi Sayani visits campus, meets students and officials, and calls for a
transparent, time-bound probe into the privacy breach

https://www.thehindu.com/news/national/andhra-pradesh/nhrc-member-reviews-
investigation-into-hidden-camera-case-at-apollo-university/article70189687.ece

Published - October 22, 2025 06:17 pm IST - CHITTOOR

K. Umashanker

National Human Rights Commission member Vijaya Bharathi Sayani addressing the
media in Chittoor on Wednesday.

National Human Rights Commission (NHRC) member Vijaya Bharathi Sayani on
Wednesday inspected the Apollo University campus here and reviewed the progress of
the investigation into the alleged installation of hidden cameras in a restroom meant for
women students and faculty.

Speaking to the media, Ms. Sayani said the Commission had taken suo motu cognisance
of the incident after it came to light through a section of the media in the second week of
October. Terming it a serious violation of privacy and human rights, she said, “The police
are investigating the case. The suspects were arrested and are now out on bail. The
Commission has urged the police to carry out a transparent and time-bound probe to
ensure that the culprits are brought to justice.”

During her visit, Ms. Sayani interacted with the university management, faculty members,
and police officials, reviewing the measures taken by the institution following the incident.
Officials informed her that an internal grievance redressal committee had been
constituted to address student-related issues.

Later, she held discussions with students, who reportedly expressed a sense of insecurity
and alleged that their concerns were not being addressed promptly. Ms. Sayani assured
them that she would submit her observations to the Commission and follow up on the
matter.

Apollo University Vice-Chancellor Vinod Bhatt, Deputy Superintendent of Police (Chittoor)
T. Sainath, and Circle Inspector Nithya Babu accompanied the NHRC member during the
inspection.
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NHRC Member Visits Chittoor Apollo University Over Hidden Camera Case Andhra
Pradesh

https://www.deccanchronicle.com/southern-states/andhra-pradesh/nhrc-member-visits-
chittoor-apollo-university-over-hidden-camera-case-1911815

DC Correspondent 22 October 2025 8:52 PM

A member of the National Human Rights Commission (NHRC) Vijaya Bharathi Sayani
visited the Apollo University in Chittoor on Wednesday to review alleged installation of
hidden cameras in the women’s restroom on the campus

Nellore: A member of the National Human Rights Commission (NHRC) Vijaya Bharathi
Sayani visited the Apollo University in Chittoor on Wednesday to review alleged
installation of hidden cameras in the women’s restroom on the campus. A student had
noticed the camera in the first week of this month and alerted the management which, in
turn, complained to the police. Speaking to media after the visit, the commission member
said NHRC took up the case suo motu after learning about the incident through
newspapers and TV channels, treating it as a serious violation of human rights. Sayani
said police investigation is currently underway. While full details cannot be disclosed yet,
the accused have been arrested and released on bail. She said she has asked police to
conduct a transparent and speedy investigation and ensure that the culprits are brought
to justice at the earliest. In this regard, the NHRC member held a review meeting with
university officials, faculty and students. The university informed her that an internal
committee has been formed in accordance with the institution’s rules to address various
issues. Following her interaction with students, Sayani said no fresh complaints or
problems have been reported. Those present at the review meeting included Apollo
University chairman, registrar Pothuraju, chief operating officer Naresh Reddy and senior
police officers, including DSPs Jyothi and Harinath Reddy ( Source : Deccan Chronicle )
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Supreme Court Orders UP-Gujarat Govts to Pay Compensation to Discriminated
Transgender Teacher, Mandates Inclusive Policy Overhaul

In a landmark verdict for LGBTQ+ rights, the bench slammed governmental "lethargy"
and directed the formation of a committee to draft a comprehensive equal opportunity
policy for transgender persons nationwide.

https://en.themooknayak.com/lgbtg-news/supreme-court-orders-up-qujarat-govts-to-
pay-compensation-to-discriminated-transgender-teacher-mandates-inclusive-policy-
overhaul

Geetha Sunil Pillai | Published on: 22 Oct 2025, 2:08 pm

New Delhi- The Supreme Court of India has issued a comprehensive set of directives to
enforce the rights of transgender persons, condemning the "grossly apathetic attitude”
and "administrative lethargy" exhibited by the Union and State governments. The verdict,
spanning 176 pages, emerged from the case of Jane Kaushik, a transgender woman who
faced discrimination and termination from two private schools, exposing the vast chasm
between legislative promises and ground reality.

The bench of Justices J.B. Pardiwala and R. Mahadevan pulled no punches, stating that
the Transgender Persons (Protection of Rights) Act, 2019, and its corresponding 2020
Rules have been "brutishly reduced to dead letters." The Court expressed profound
dismay that despite the law being in place for over half a decade, its implementation has
been superficial or non-existent, leaving the transgender community in a state of
continued marginalization.

"The lethargy exhibited on part of the concerned Government has also led the non-state
establishments to put the compliance... in a cold freeze. This abeyance of rights is a
matter of serious concern," the judgment observed.

Holding both private entities and the state accountable, the Court awarded compensation
to petitioner Jane Kaushik. The Second School in Jamnagar, Gujarat, was directed to pay
Rs. 50,000 for its discriminatory act of revoking a job offer after discovering her gender
identity. Furthermore, in a significant move, the Court also held the governments
responsible for their failure to create support systems. The States of Uttar Pradesh and
Gujarat were each directed to pay Rs. 50,000 to Kaushik for their "inaction and lethargy
which resulted in lack of redressal mechanisms."

The Background of the Case

In Writ Petition (Civil) No. 1405 of 2023, Jane Kaushik alleged wrongful dismissal from
two private schools in different states due to her gender identity. Having graduated from
Rajasthan in 2016, she completed a Nursery Teacher Training diploma in Haryana in
2017 and a postgraduate degree in Political Science from Gujarat in 2018. In 2019, she
underwent gender-affirming surgery and enrolled in a B.Ed. program at a university in
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Uttar Pradesh in 2020 to pursue her passion for teaching. In November 2022, she was
selected as a Trained Graduate Teacher for English and Social Science at the first school
(Respondent No. 5) in Uttar Pradesh.

However, after just eight days, she faced name-calling, harassment, and body-shaming
from colleagues and students for not conforming to traditional female gender norms. Upon
complaining to the principal on December 1, 2022, assurances were given, but on
December 3, she was coerced into resigning after revealing her identity to a student. The
school accepted the resignation citing poor performance in Social Science but later issued
a Rs 1 crore defamation notice after media reports exposed her transgender identity.

At the second school (Respondent No. 4) in Jamnagar, Gujarat, she received an offer
letter for an English teacher position on July 24, 2023, following video interviews.
However, while en route, calls demanding identity proofs led to her denial of entry upon
revelation of her transgender status. The school claimed it was an administrative decision
based on comparing candidates' merits, but the court deemed it discrimination on gender
identity grounds.

The bench noted that Section 9 explicitly prohibits discrimination even in recruitment.
Prior to approaching the Supreme Court, Kaushik sought redress from the National
Commission for Women (NCW), National Human Rights Commission (NHRC), and
National Council for Transgender Persons (NCTP), but received no relief. The court
viewed this as a failure of the grievance redressal mechanisms under the 2019 Act.

A Blueprint for Substantive Equality and Reasonable Accommodation

In the judgment, the bench expressed profound sorrow over the transgender community's
plight. The court stated, "It has been more than half a decade since the Transgender
Persons (Protection of Rights Act), 2019... However, the reality is that these rights remain
only an empty formality." Referencing the NALSA (2014) judgment, it emphasized
recognition of transgender persons as the 'Third Gender' with rights to equality and
dignity, yet lamented the state's and private institutions' lethargy in implementation. The
bench underscored reasonable accommodation as integral to substantive equality,
declaring it a positive obligation beyond mere negative prohibitions, essential for
mainstream integration of transgender individuals.

The bench also addressed 'omission' in discrimination law as discriminatory itself.
Drawing on Sandra Fredman's four-dimensional framework, it outlined equality as
redressing disadvantage, confronting stigma and stereotypes, enhancing voice and
participation, and accommodating differences for structural change. The court remarked,
"The transgender community faces problems ranging from social exclusion to
discrimination, lack of educational facilities, unemployment, lack of medical facilities and
so on." Criticizing the 2019 Act for diluting self-determination rights as envisioned in
NALSA, the bench highlighted its over-reliance on medicalization. It bolstered the concept
with precedents from Canada, the US, and the EU.
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A pivotal section of the verdict critiques the 2019 Act's deficiencies. The bench noted the
absence of effective grievance mechanisms, leaving transgender individuals vulnerable.
Only 11 states have established Transgender Protection Cells, and most have not framed
rules. On employment discrimination, it observed, "Transgender persons routinely face
multiple forms of oppression, social exclusion and discrimination, especially in the field
of... employment.” The court supported indirect horizontal application of fundamental
rights to private entities via the Act.

Acting under Article 142 of the Constitution, the Supreme Court issued a series of binding
directives, providing a three-month deadline for compliance. These mandates include:
The establishment of a Transgender Protection Cell in every district under the District
Magistrate and at the state level under the Director General of Police. The mandatory
designation of a Complaint Officer in every "establishment", which includes private
companies, schools, and hospitals, to address grievances filed by transgender persons.
A requirement for all state governments to constitute a Welfare Board for transgender
persons. The setup of a dedicated, nationwide toll-free helpline to report violations of the
Act.

Stringent Directives for Immediate Compliance

To translate these principles into action, the Supreme Court issued a series of binding
directives under Article 142 of the Constitution, giving the Union and States a three-month
deadline for compliance.

Acknowledging the complex, multi-faceted nature of the issue, the Court constituted an
8-member Advisory Committee, chaired by former Delhi High Court Judge Justice Asha
Menon, to draft a comprehensive equal opportunity policy and suggest legislative
improvements. The committee, which includes prominent transgender rights activists like
Akkai Padmashali and Grace Banu, as well as legal and medical experts, has been given
a six-month timeline to submit its report. The Union of India is then expected to formulate
its final policy within three months of receiving the committee's recommendations. The
Court has initially sanctioned Rs. 10 lakh for the committee's operations.

The judgment also provided "meaningful suggestions" to foster a more inclusive
environment. It recommended the creation of gender-neutral washrooms in all public and
private establishments, updating all application forms to include a 'Third Gender' option,
and sensitizing security personnel at airports and other public spaces. It urged
educational bodies like the UGC and CBSE to adopt inclusive policies respecting
students' self-identified gender. The Court also suggested that the National Medical
Commission revamp its curriculum to include training on gender-affirming care.

In a scathing conclusion, the Court emphasized the state's constitutional obligation,
stating, "The promise of equality under the Constitution is not a passive assurance but an
active obligation, one that demands continuous vigilance and affirmative measures."
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By placing the issue under a continuing mandamus, the Supreme Court has ensured that
its directives will be monitored, signaling a firm resolve to bridge the gap between law and
life for India’s transgender community.
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Geetha Sunil Pillai | Published on: 22 Oct 2025, 12:32 pm

T3 facdll- A DI 7 TRIviex T & SRISRI B Aolgd B aId Th 177 U & a8
3R UfaeRe Hhaa # ciacier aifudiadl o HIRIG &I &l (ol Wpal gRT HeHrayguf
JERT & AHA & g Ye fhar 31 ey 3. &l uRearar ok ey 3R, HgTedd &I
37 gt 3R ORI I8! B IS B 50-50 TR FUY BT G3MTGST o BT M faa,
Sfedh SR & Wpd &1 Ht TiRaoisr deR &1 50,000 T BT YIAH HRA BT e TR
fopar|

PHIC A TRISISR T (WICaRM 3 JAged) Tae, 2019 B B! R 8! fodT Sidid gU U
TSR AT T3 B 3R TR AshR-RIen ify 9 &7 smewr fean 31 59 o
HI Tioie] Y™ & T T Hid &1 TR I1Ed 8 B SI=1 &1 1 @1 8, S de 9o 9
TS SfEShR SR TRIFTT NeHTd HT ISR T 8|

q R A

grfereT (RIfa) FaR 1405/2023 T SF HIRIE A Sl S-S I & fAon Wpal & bt J
FERIT BT SR TR UT1 2016 T IGRIH F FTqH HRA arall o = 2017 H gRamon §
TR R 2 3R 2018 T ToR1d I oI fagm & wiaerR &1 {53 g1fa #11 2019 #
I Sl AT ot B 3R 2020 H IR YW & T fayfaenay @ s o uegrs
TS} @1 FdeR 2022 T IR U & Ugd W (RWlse AR 5) # Sfierr SR diwra a2y
¢RR & ¥ | 99 g5, A had 3116 el 91g 81 Tgaiial 3R Sl gRT AMH-BIeHT,
Iddte 3R el AT &1 RHR g5 | Tod HURgd o1 Rremd &= IR 1y o iy,
difdb 3 fadaR 2022 B I THNBT ¢ & oIT ToreR AR faa M| Tod A SKI% & WidR
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HRd U RIS UG o1 garan faar, afd- Hifsar Ruicy ¥ giaciex Uga™ &1 ga™ gH &
TG 1 FRIS BT AN Afey H Jom|

G Do (REST AR 4) ORI & AEFR T 24 JATS 2023 DI SFART TR & g 31w
TIex i, fh I/ & SR UgaH GXdTae! A1e d3- 0 3¢ %I &1 el &1 Tl THd
= graT e o a8 U (o o7 3R 3 SHIGaR! &1 o & §lq fordT T, afded
DIC A T TSR UgaM WR YR HGHTd AFT| §F = Bl foh Y- 9 WF =4 I Ml &
WeuTd vy &l ¢ | AifepTebdl - P Aige ST (Tilesey), AP AFAMIDHR SR
(TSR 3R WP Tigeier uRYe (@I o el W Rrebrad &1, dfdb sal <
eI fBdT | B A T 2019 TaE & ded RIGId MRl dF &1 fqwherdT &1 gamr a1

HIC Bl HeHR- J3R FR AT 19T Sorde

Hd ¥ d9 A civie] Yad &1 ga-1 RUfd R Tex1 e e fhar| dIC A &al, "J8
3P T 31T ST G g1 T § oId cIoiex U (UIearM 1 AScH) Tae, 2019 TR
B3HT... Afh IRaAfdeal I8 8 [ 3 PR Had @rad! siuenedr a4 §U g 1" & 3 e
(2014) HHQ BT aTaT <d gU SR o foh ThRIsier &1 Ue SeR A §U T 3R TRAT
&1 PR fam T o1, Afd I5T SR ol Twrefl & Tt 7 30 JoRkR o e &1 A
JAoHad ThidIeR ! Jsicied Fepiicic! Pl fg&l ddid §U el fb I8 AhRIdAS Ufdey §
3T TgPhR ABRIAD D &, S gIoiex ®I GBIURT & A & Y a0 g

9 - WeUE S T 'SR (@) &1 ot YguTa &1 9 TF1| AT heid & aR-3am!
E@ﬁmwmaﬁ@wlcﬁmsl%wwmmwm -j,wﬂlﬂﬁﬂ-wqﬁf DHAb-ledl DI
T, 1A 3R lﬂ?ﬂaﬂ ST aYT IS F¢ard dMT 8| HI A femuft 3t erasiay
TG e diehR J ddbr YaHrd, fRiem &t HHt, RIS Gﬁvﬁmﬁﬁwaﬁﬁ
HH! BT AT B 6T 81" 2019 TIE HI AR Hd gU o9 A Fal foh T8 nd-FuRor &
TYBR B HHGIR HRl § IR b d gxdad R R 911 g1 PIT 7 H1ST, AR
3R TRIUR WY & IaTeR0N I oHad THIHISTH ! Holgd (o |

T HIE A Theier Afaqdl & forg "3fed SRy & S[ayRom IR SR ad §¢ Wy fawar fah
g D5 [RIMIASGR 51 dfch THS T T YTTER! JHET T+ & [T & aasd
SRV § | "B & JH TREUT BT dIe] Sd A & a1 &1 Hf AT ... Joma
&1 Adad had ayl THH HaeR BN o9 aRfRufaal T g1 1 T uRkiRufadl & erqma 7,
THRIHAD NeHTd &1 90 FHHET ST sfauron § fAfga g1

Tiaeier Jfdadl & e same JuE fawR ifd &1 7Hiel daR Sl SR, 10 dRd 39
wipd
HUA H1 T Hedqul fRWT 2019 Tae &1 Bl WR Hiad g1 99 3 Fel fb vae # Riwra

AR 33 Pt HH A TGS B ™ 41 far g1 HIE A Aie forar fb Haa 11 st #
TSl UIeaRM ¥ 94 g 3R i st A w981 9| ISP IR # YeuTd & HHal
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&1 Forh HRd gU o A Fgl, "Teier Bl HRIRT! IR YaiUgyul IS AFCS] & HRUI
TSN BT YT HRAT USdl g 1" HIS = e AfAS ST & [y § sl gwiel wR
e SIIBRI &I AN Hx o1 gaLH forar|

ISR GG & & FAifadl IR HI = T8 fofar srars | R, gRwR-fafsdy, IsMR
T U9 F1YTY, UgaT G&Tdoll § 9aald &1 ®io-1s, Q&fOd SRR 3R JHTSH-TeHIfad
IeShR o1 foren foa | Al SIS HIc Tual &1 gaTal od §U o - Hal [ isieR & gferd
Iddteq, e Sl & oM SR UF ardl ¥ dfad 8 St gansit &1 Jreer B
TSdl g1 ®Ic 2 Yd fou for Arduiier il )R SeR-ged aIeReH, SRRl ST 3R
foforc areusy ¥ QUR a0 g

o H BIC A SIwG 142 & d8d Bs G o] by | T I & Sriieia UdRT, dathaR
IS R TICHRA A TMSd B BT e e g IR & Riprd iRt Agfad sifard
1| T HHAIBR ST b1 3{Uiel BIRH ST | AFSATU! CIel-Th! gedaiig RITUd B P
fre=T feam eI A a1, A T sfAard § ¢k o9 7eA # uras gfed foear s

TIRISIe} gl R T84 31eg- o ol U ellgdR Ailfd 1fdd ot forad Siikey s 8-+
(eTaS) I JaRUH s | Fihfd H ufaefoRe SadmTs UsITRITel, 39 S, Sorid! adid ATl
O U ¢ | Ua-STh R wewl § qreifoie < HAe o 9fad i | 9fifa & 88
M H UM Sa¥R Fifd H1 STUE TOR HA BT B GiaT| BIE A BT, "I8 T TRsiex
STIBRI ! Aolgd B & o ot RIwIve it 1" affa &1 ReiRel fiem & 9 7ga
& MR F% WHR T 3T sifaq Hifd s 31 Iufe g1 Sfarad = Yo Hrf & g
IAfd @Y 10 9Ra I Wigd fhU B

g Bl 7 Had o HIR® B A1 <dl ¢, Sfewd IR gigeiex IHa™ & ol Tk -5 S
SHTT 81 DI 3 Iara-t <t i I &1 it § ISR Wad 81 9Id ¢ | ==l &1 A1 8
% T8 Tradr Tiaoi SR THIGRM & do BT 3R 2019 TaE P! Holgd SHE | JHaF &I A
TR T SO ifd a1 S §, Safh HTHe S -get HeHY & dgd o | I8 haa
YR TG Bt FHMT B UG BT Aolgd BT 8, o] crovier H TRIURT &1 e
CEl

Summary

U BI¢ A AU & 37 142 & d8d U & AT i HgH &1 FHIHHT ¢d gU
FHHR SN BT U Y7a IR o1 | S0 forar aforee & srefH Ud® fora 7 $iR ITo9 wR
IR Yo HEIHERIE & 31Ei Teh T iaoiex TREUT I ! RITTAT A 71 &R "ufagme, rad
foft Hufar, Wed SR SRudra IMHT &, BT CRSIeR Afaadl BI RGB! B G2 HXA &
fore U Rrevrad HfUBRY AT HIAT G| HP 3fcral, Gt I8l Bl giasiex Afkadl &
foTT T ST S BT TS HAT BT 3R fIgH & Iee ot Ruid o3 & faw wp
A SRl STd-Th! gedas RATId &t ghit
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Protests over the plight of 127 tribal girl students at Thirunelli Ashram School

https://timesofindia.indiatimes.com/city/kozhikode/protests-over-the-plight-of-127-tribal-
girl-students-at-thirunelli-ashram-school/articleshow/124746884.cms

TNN | Oct 23, 2025, 12.12 AM IST

Kozhikode: Opposition youth and student organisations staged protests before the ITDP
office in Mananthavady, Wayanad, on Wednesday over the plight of 127 tribal girl
students of Govt Ashram School at Thirunelli.

The students were forced to stay in just three classrooms after the girls' hostel was
declared unfit by PWD department in July. They were also relying on a single bathroom
to meet their basic needs.

Youth Congress and Yuva Morcha activists led the protests, while KSU workers wrote to
National Human Rights Commission highlighting the issue.

State scheduled tribe development department planned to shift the school to the new
Model Residential School in Aralam, Kannur. However, the move was not implemented
due to delays in obtaining a power connection.

Congress alleged that relocating the school outside the district despite available facilities
locally is highly questionable and that there is little chance of the institution returning to
Wayanad, which has the highest tribal population in state.

KPCC general secretary K L Poulose said it is a disgrace that the incident happened in
the constituency of tribal development minister O R Kelu and demanded intervention by
state human rights commission and child rights commission on the matter.
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AFAIRPR ®rdewt A &t fAURTg draRard) grRT gfed ge1 &1 =i sird & /i |

https://swarvidrohtimes.com/archives/6028

By Swar Vidroh Times | October 22, 2025

YRIUS : YTgaTol

22 JfFEER 2025 : ‘PR ISR, AFATIBR Td TR W& TG & FRGUS TS
TEMfId §3d $UR Hgdl 3 UF ORI IR did IdaR e 19/10/25 IRWUS & Mgl fored &
UM GarugTal & Tid STgeel # faurita gr1 Affd ot & <ot & 1RWRT R fIRA 9 <ol
& e A IR G SMfCHSHSId & &l Sl 1 b Ad 3R diF & TR 9 ¥ grd
811 DI gcH Sl 9gd &1 339 [dgRS Td Yarag gt ol dahr el o Iurgad Hgled, foid &
3Reft srefed HEIGd, IST & T HRled I & A o Heied, Xsd
ST AT, faeett o 91 a1y gRed <arnefi=T, 3 e, IREUS, Il &l sHd & J1eqd
J I g R fauria aaRa! gr1 gfed g1 o =il Sig & iival & fafed &1
3% GfUsd HA 1Y &1 Iad g1 H §d Ud Uid §=] o URAR I 3ad G3asT & &1 7l
1 8, U AT ST HHR BT T § [ TS STHHT TR W TR, S9eRT T4 Tansdl
H! N TR &I Aee ¥ 3% A1 Gam &1 W a3l 8, T 8 URE R § 3l
AFAISR BT 81 Bidl § al W6 T TS §9 $HR 361 91 <l §, STgasl | gfed
gl TR W6 URAR SiaHT ¥ §:W Udhe Rl ¢, Ul H Jd S bt 31T &1 3fequf
YGTSITe et § W1 B °Tad <! & e Wy A1y IH T &1 BT Bt § |

WT Dl-3ife-1ex PIRWUS T FHR Hgal &1 RUIe
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